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Shri Shahid Kazmi, advocate for the petitioner. Shri Pradip Singh
Sisodia, proxy for Krishna Dev Vyas, CGSC representing the ROC
Kanpur.

The arguments of petitioner side are heard and is continued.
The petitioner is further directed to clarify the amount deposit /
transaction held in the company Bank Account between the period
8.11.2016 to 31* December, 2016 by way of statement.

The matter to be listed on 28" February, 2018.
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